aarvee RARVEE DENIMS AND EXPORTS LIMITED

el e g CIN: L17110GJ1988PLC010504
Registered Office: 191, Shahwadi, Narol-Sarkhej Highway, Nr. Old Octroi Naka, Narol, Ahmedabad 382405.
Tel No.: +91-79-30417000, 30017000 | Fax No.: +91-79-30417000, 30017000
Email id: info@aarveedenims.com | website: www.aarveedenims.com

Recommendations of the Committee of Independent Directors (“IDC”) of Aarvee Denims and Exports Limited (“Target
Company” or “TC”) under Regulation 26(7) of Securities and Exchange Board of India (Substantial Acquisition of Shares
and Takeovers) Regulations, 2011, as amended (“SEBI SAST Regulations”) in relation to the open offer to the public
shareholders of the Target Company (“Open Offer”) made by Jaimin Kailash Gupta (“Acquirer”) along with Tarachand
Gangasahay Agrawal (“PAC 1”) and Qmin Industries Limited (“PAC 2”) (together referred as “PACs”).

1. [Date November 12, 2024
2 Name of the Target Aarvee Denims and Exports Limited
" | Company (TC)

The Open Offer is being made by the Acquirer and the PACs to the Public Shareholders to
Details of the  Offer|acquire up to 60,99,548 Equity Shares representing 26.00% of the Equity Share Capital
3. |pertaining to the Target|of the Target Company at a price of ¥ 41/- (Rupees Forty One Only) per Equity Share,
Company (TC) aggregating to a total consideration of ¥ 25,00,81,468/- payable in cash in accordance
with Regulation 9(1)(a) of the SEBI (SAST) Regulations.
Acquirers: Jaimin Kailash Gupta
PAC 1: Tarachand Gangasahay Agrawal
PAC 2: Qmin Industries Limited
Vivro Financial Services Private Limited
Vivro House, 11, Shashi Colony, Opp. Suvidha Shopping Center, Paldi, Ahmedabad —
Name of the Manager to 380007. Gujarat. India. S )
5. the Offer Tel. No.: +91 79 4040 4242 | Email Id: investors@vivro.net
Contact Person: Shivam Patel | Website: www.vivro.net

SEBI Registration No.: INM000010122
CIN: U67120GJ1996PTC029182
1. Mr. Hiten Parikh (Chairman)
2. Mr. Ankit Mittal (Member)
3. Mr. Kandarp Trivedi (Member)
4. Mrs. Aarti Thakkar (Member)
« AllIDC members are Non-Executive and Independent Directors of the Target Company.
« None of the members of the IDC holds any Equity Share in the Target Company. None of

the members of the IDC has any contracts or any relationship with the Target Company.
No member of the IDC has traded in any of the Equity Shares/ other securities of the Target
Company during the:
1. 12 (Twelve) months preceding the date of the PA.
2. Period from the date of the PA till the date of this recommendation.
IDC Member’s relationship | None of the members of IDC has any contract/ arrangement/ relationship with the Acquirer
with the acquirer and/ or with the PACs.
Trading in the Equity
shares/other securities | Not Applicable (as the Acquirer and the PAC-1 are individuals). Further, none of the IDC
“|of the acquirer by IDC|Members have traded in the securities of PAC-2.
Members

Name(s) of the acquirer
and PAC with the acquirer

Members of the Committee
6. |of Independent Directors
(IDC)

IDC Member’s relationship
with the TC

Trading in the Equity
8. |shares/other securities of
the TC by IDC Members

The IDC is of the opinion that the Offer Price of T 41 (Rupees Forty One Only) per Equity

Share is fair and reasonable in terms of the SEBI (SAST) Regulations.

However, the Public Shareholders of the Target Company should independently evaluate

the Open Offer and market performance of the Target Company’s Equity Shares and make

their own informed decisions with respect to the Open Offer.

The members of the IDC have perused the following offer documents for recommendation

on the Open Offer:

1. Public Announcement dated September 05, 2024 (“PA”)

2. Detailed Public Statement published on September 12, 2024 (“DPS”),

3. Draft Letter of Offer dated September 20, 2024 (“DLoF”)

4. Letter of Offer dated November 06, 2024 (“LoF”)

Based on the review of the offer documents, the members of the IDC have considered the

Summary of reasons for|following factors for making the recommendations:

12 the recommendation o ; ;

1. The Acquirer intends to support the management of the Target Company in their efforts
towards the sustained growth of the Target Company.

2. The Acquirer shall be classified as promoter of the Target Company and the PACs shall
be classified as promoter group of the Target Company, in accordance with the SEBI
(SAST) Regulations.

3. The Equity Shares of the Target Company are frequently traded on BSE and NSE in terms
of Regulation 2(1)(j) of the SEBI SAST Regulations.

4. The Offer Price is in accordance with 8(1) and 8(2) of the SEBI SAST Regulations.

13. | Disclosure of Voting Pattern | The recommendations were unanimously approved by the members of IDC.

Details of Independent

* | Advisors, if any.

Any other matter(s) to be

" | highlighted

“To the best of our knowledge and belief, after making the proper enquiry, the information contained in or accompanying

this statement is, in all material respect, true and correct and not misleading, whether by the omission of any information or

otherwise and includes all the information required to be disclosed by the Target Company under the SEBI SAST Regulations.”
For and on behalf of

Committee of Independent Directors of

Aarvee Denims and Exports Limited

Recommendation on the
1 Open offer, as to whether

“|the offer is fair and
reasonable

None

None

Sd/-
Date: 12" November, 2024 Hiten Parikh
Place: Ahmedabad Chairman- Committee of Independent Directors

AdBaaz
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F'_-u'ﬂn.rhr: Orsarier Endod (Hal Year ended I.'.Iuart;r_E'_nEL:-; Year ended
W | doamad | 3nsad: 51032834
{Un-prudibed) | (Un-awdibed) | (Ue-audited) |Audited]
Tolal Incoma fram Opetaias A0EL. T2 BG4 L3645 16841.44
Ming Proft! (Loes) dor fon penicd elore Taoy Excapional and ! or Exdmondnary rems) (B, bk () TO2H KRR
Mt Prdl! (Loss) fof P geecicad Besbores Tan [abar Excosliong sl | of
I.'-::‘IITI':-I'-::'.!ll‘;g,'ﬂr;:'rr:iIElm-‘“ﬁa i Rac i S il NeE M KNR CONSTRUCTIONS LIMITED
e il b e et e e, e e Regd. Office : KNR House , 3rd & 4th Floor, Plot No: 114, Phase-l, Kawuri Hils, Hyderabad - 500033. Ph: 040 -40268759 / 61/ 62,
Felsl Coriprahieseive facom for tha period (Comprsig ProRt ! fLoss] for e Fax: 040-40268760; website : knrcl.com; E-mail : investors@knrcl.com CIN: L74210TG1995PLC130199
perind after b and Dear Comprahinisive incoms: after L) Ta kg 15218 [ Ty
Emr:rﬁ'ul-u’]-:gla !F"m"“"“,';, T — i 13258 TAZER TELER EXTRACT OF UNAUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS (Rupees In Lakhs,
i dippg et b Ry i FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2024 except share data)
l?';;;?; Par &hars (of Fa, i pach| - By - . . i, 9 STANDALONE CONSOLIDATED
- Divead 116 214 074 341 Nt‘). i Quarter | Quarter | Quarter | HalfYear | HalfYear Quarter | Quarter | Quarter | HalfYear | HalfYear Year
* Cther Enquity srchaling Ravahiakon Raseres o on 31et Marcn, 2074 as R, 3230.67 lics Particulars Ended Ended Ended Ended Ended EYne:;d Ended Ended Ended Ended Ended Ended
Wibas:- _ ~ _ _ ) 30-09-2024 | 30-06-2024 | 30-09-2023| 30-09-2024 | 30-09-2023 |31-03-2024 30-09-2.024 30-06-2_024 30-09-2_023 30-09-2_024 30-09-2_023 31-03-2024
ot S ) e At o o . Bt e SO S (Unaudlod) (Unaudlkoc Urauelec) (Unaudited)| (Uneucitee) | (Audited) {UnaudHc) | naueitec| (Unauelo (naueitec)] (Uneultd) | (Audited)
£ Thesboe is an sxvaciol the detaied loma ol FirancialResils lor the quadier snd fal pear ended 0th Septamber 2024 led witilhe Siock- Exchange 1 | Total income from operations 88,380.25| 88,017.95| 94,147.10| 176,398.20| 187,105.78|409,097.84 |194,485.99 | 98,499.73 | 103,845.28 | 292,985.72| 201,946.82| 442,948.64
urder Regulaton 31 of the SEE (Listng Obligaton and Disposune Fequeemenis) Regulatons, 2015 The ful lormalof the Fnancial Fissills foe e guerder ) i
and hall year anded 3th Seplesber, 2008 ane avalsble on the Siocs Exchange websiis al waw Bo=inda com and - dlen on the company’s websis af 2 | Net Profit/ (Loss) forthe period (before Tax,
bl age Por and on behallot tha Beard of Divctors Exceptional items#) 43,714.93 18,506.1_5 13,442.78 62,221.08| 28,139.09| 68,933.43 | 69,020.98 | 23,230.20 | 17,711.17| 92,251.18 34,369.12| 92,994.13
Sdl. 3 | Net Profit/ (Loss) forthe period before tax
Plaia : RewDalhl ',L"‘.;ﬁ::;?ﬂmﬂ (after Exceptional items#) 42,213.72| 18506.15| 13442.78| 60,719.87| 28,139.09| 68,933.43| 67,519.77 | 23230.20| 17,711.17| 90,749.97| 34,369.12| 92994.13
Date -12"November, 2024 DiN: B0124082 4 | NetProfit/ (Loss) forthe period after tax | i i 1 1 : | F F
(after Exceptional items#) 33,439.88| 13,389.26| 9,986.03 46,829.14 21,011.90| 49,383.12 | 58,506.08 17,765.89 | 14,254.42 | 76,271.97 27,042.58| 73,377.77
5 | Total Comprehensive Income for the period
E E = [Comprising Profit/(Loss) for the period (after tax) and
\ Cei ﬂﬁy!li Tech Lim ItEd ‘Other Comprehensive Income (after tax)] ~ 33451.10| 13,407.97| 10,002.36 | 46,859.07| 21,040.82| 49,841.48| 58,013.76 | 16,616.68 | 14,290.92| 74,630.44| 27,628.21| 75687.67
g Cemnsvs Reg. Office: 10/5, I.T. Park, Nagpur-440022 6 | Equity Share Capital | 562470| 5624.70| 562470| 562470 562470 5624.70| 562470 | 562470 5624.70| 562470,  5624.70| 5624.70
& LY Y Corporate Identification Number (CIN) : LT2300MH1998PLC114790] .
oy nrny 7 | Other Equity 316,941.21 348,940.06
[Tel No. 91 712 6782800] 8 [Eami =
; S M e arnings Per Share (of Rs. 2/-each)
Web: www.ceinsys.com, email: cs@ceinsys.com (for continuing and discontinued operations) -
1. Basic: (Rs.) 11.89* 4.76* 3.55% 16.65* 747 17.56 15.70* 6.14* 5.24* 21.83* 10.12* 27.64
EXTRACT OF UNAUDITED STANDALONE & CONSOLIDATED FINANCIAL RESULTS FOR THE 2. Diluted: (Rs.) 11.89* 476" 355* 16.65* 7477  1756] 15.70" 6.14* 5.24* 21.83* 10127 2764
* Not Annualized
QUARTER AND HALF YEAR ENDED SEPTEMBER 30,2024 . . = [ Notan
STANDALONE CONSOLIDATED 1. The above Standalone and Consolidated financial results have beenreviewed by the Audit Committee and approved by the Board of Directors of the Company at its meeting held onNovember 12,2024.
30.09.2024 30.09.2024 30.08.2023 30.09.2024 30.09.2024 30.08.2023 2. Figures forthe previous year/period have been regrouped/re-classified to confirm to the figures of the current period.
Particiilars QUARTER HALF YEAR CQUARTER QUARTER HALF YEAR GUARTER 3. Theabove is an extract of the detailed format of Quarterly and Half Year ended Financial Results filed with the Stock Exchange under Regulation 33 of SEBI (Listing and Other Disclosure Requirements) Regulations,
ENDED ENDED ENDED ENDED ENDED ENDED 2015. The full format of the Quarterly and Half Year ended Financial Results is available on the Stock Exchange website namely, BSE Limited (www.bseindia.com) and National Stock Exchange of India Limited
Unzudited Unaudited (www.nseindia.com), and onthe Company’s website: www.knrcl.com _
- 3 - For KNR Constructions Ltd.,
Tofal Income from Operations (Net) B,205.65 14, 63520 4,634 80 8,2493.33 16,827 67 5,910,44 Sd/-
J K Narsimha Reddy
Nat Profit { {Loss] for the Fﬂ‘tfﬁd . _ ) Place : Hyderabad Managing Director
[before Tax, Exceptional andior 2754 52 304083 B34.24 2.080.31 JR94T2 1.020.20 Date : 12-11-2024 DIN: 00382412
Extracrdinary ilams) .
Med Profit/ (Loss) for the period
befars tax (afler Exceplional andlar 219492 3.540.83 §34.24 208031 368472 1,020.20
Exiraordinary tems) UNITED DRILLING TOOLS LTD
; : CIN : L28150DL1985PLCH 57496
Wet Profit / {Loss) for the period | . . REGD. OFFICE : 138 A, First Floor, Antriksh Bhawan, 22, Kasturba Gandh| Marg, New Dell - 110001
after tax {after Exceptional andior 1653.36 2.563.26 4571 1,165.36 2.356.23 465.51 E-mall ID - COMPSECT@UDTLTD.COM, Website - WWW.UDTLTD.COM Phone No. 0120-4213490, 4842400, Fax No. 0120-2462674
Extragrdinary ilems) EXTRACT OF UNAUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS
Total Lomprehensive Income for the FOR THE QUARTER ANMD HALF YEAR EMDED SEPTEMEBER 30, 2024 {* Iin Lacs, Except EPS)
period _[Cnrnpns.:hg Profit / [Loss) for 1,645,88 2556 85 458 07 116560 23531 521.84 Standalons Consolidated
the pericd (after tax} and Other .
Comprehensive Incame (after tax)] 2 | Quarter endad Hall year ended Year ended Cuarter ended | Half year ended { Year andedj
1 Particulars : ' , . | ' ' ' 1 1
i i : 1 ; Naj 30-Sep-24 | 30-Jun-24 | 30-Sep-23 | 30-Sep-24 | 30-Sep-23 | 31-Mar-24 | 30-Sep-24 | 30-Jun-24 | 30-Sep-23 | 30-Sep-24 | 30-Sep-23 | 31-Mar-24
rér;?:iff;?fn?mmﬁp;ﬂhu 1,744 Liaan 15434 14N LA 194314 Unaudited| Unaudited | Unaudited | Unaudited | Unaudited |  Audited | Unaudited | Unaudited | Unau dll-ed‘i Unaudited Linaudlltui Audited
FEE . 1| Total Incomes S240.6% | 547705 355084 [ 10,718.594 586,20 | 1380756 | 488307 | 546567 | 321354 | 1035874 | 4985 ga| 1305531
Eamings Per Share = r
[Face Value of Kg, 10-} : r:Ellr. rl:l-;rjqﬂhE-r'j‘r['al EEEE:I-:-IT'" e BT G164 345 43 122562 B3 134473 G19.67T G21.91 asR03 ], 241 54 bia '1]-‘1| 1.378.42
al Basic ("Not Annuatised), 10,047 15.62° 287" I8 14.36° 3.02° il n;;f ‘ilr-hi:f:'l':léz E:-r;‘;di:? tems — . — = — == — I =i ———
; - : r i l 5 - & i 45 ik I T By e
By Thutad ["Mot Aruspired: i i 251 el i i and lax s0a3a| et624| asan| vmssz|  sawsT| tae7e| wteer| e2im| asagn| 1aese| e -U-tl 1,378 82
NOTES: I | Net Profit Before Tax B34 A L] 543 1.X2567 BRIET | 1.349.74 19,67 G34,01 35805 | 1,241.54 ord 4] 1 ATHGR
1. The Unaudiled Standalone & Consolidated Financial Results of Ceinsys Tech Limilad (the “Company”) for the quarlar and half W | Ned Profil!{Loss} for tha pesiod 404.73 ANA5{ 22007 840 BE 367.81] o17.09 41383 33T | a7 | BaaH 443.96| 938.01
vear ended on September 30, 2024 (the "Statemant”] were reviewed by Audit Commities and approved by Board of Directors at W1 | Total Comprehensive income for the |
ther meeting held on November 12,2024, The Satulony auditor's of the Company has camed out a Smied réview of thegbove pariod . nel of |ax 404.14 43177 21B.34 240,593 3E4.34 B19.56 11326 434.98 289.44 BA8. 25 440 53 Q4048
rasulls for the quarter and hatl vear ended Seplember 30, 2024 Wi | Paid-up Equity Share Gapital (Face : |
Walwa of Rz 100 &ach) 203031 203031 | 2033 2.030.39 203031 ) 20300 2,081 203037 | 203031 | 203031 20331 | 203N
2. The abowe 15 an extract of the detailed format of statement of unaudited Financial Resulis for the quaner and hall year ended on VIl Ofher Equity 23,754.74 RTITTE | 2375474 | 2271778 | 23057.47 | 2388095 - | 22,B19.47 | 23.860.95 | 22,811.47| 23.256.33
September 30, 2024 filed with Slock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure % | Earning Per Share [from Canbauing '
Requirements) Regulations, 2015. Tha full format of the said Financial Results are available on the Stock Exchange webgita at: Dpesatians)
(W besindia.com) and on the Company s website at: (W Cceingys.com) (3l Basic 202 213 1.06 4.14 1.9 4.53 2,04 214 143 418 217 463
(b} Dikuted 203 213 1.08 4,14 1.7 4.53 2104 214 1.43 414 217 463
For and on behalf of Board of dreciors pr
S Si (=18
Caingys Tech Limited ; 3
- 1 TheCompany's and i3 subsidiary’s Business activilies talls within g single business segmeni (Engimaaring) in terms of Accounting Standarg - 17 of 1CAl
Mr. Kaushik Khona 2 Thestafemen! includes the reswltsof the following entitles: [a} Uniled Drilfing Tools L, (Parant] (&) P Mittel Maautactuing Pyt L (wholly sened subshlaaey)
Place: Naagpur Managing Director, India Operations 3 - Pravenis peried's figures have begn regrouped/rearranged and reclasifed, wherssver necessary
Diata: Novemnber 12, 2024 DM 0026557 4 Giventhe nature of business of the Company &nd prodisst mix inthe respective quarter, the results of any quarter may not be a2 true andior grogoricngte reflectan of the anmud perfarmance of the Comaany
Further quarter to guarter results are also affected by the byps of the prodacts mansfacturadiscdd during that quarter
5 The aboee unaudited guartensy finanaial results [ Standalons & Consoidated) heve been reviawad by the Audit Committes & approwed by the Brard of Direciors &t their mesting fald on Movember 12
24 The Slalutory Auditor's hes carried ouf "Limited Review” of the same, These are being filed with tha B5E L. and Nabional Stock Exchange of india Lid: For mose delalls on uneudited results,
visitourwebsiie - waaudiibd. com, and webiste of exchange(s] i2; wwa. bseindia.com and sww.nssindis.cam
6 Theunaudited quarerly Finencial Results [Sandalone & Consalidated) of tha Company have been prepered in ascardance with Indian Accounting Slandards (Ind-A5) redified undar section 133 of
,'3 1 Companies {Indien Accounting Siandards) Rubes, 2005, 55 ammendad by tha Companies (Indian Accounténg Standards) [Ammendmant) Bueles, 2016 gnd the other accounling principlas ganerally
vee AARVEE DENIMS AND EXPORTS LIMITED
ﬂﬂ rV'EE ¥ The abows iz 20 abstraci of the detailad formal of unaudited financis! rasulis (Standalone & Consolidatad) for the 2nd-guartar and el yearended Septembar 30, 2024, fitad with tha stk exchangais)
EIERRAT i RO LTE CIN: L17110GJ1988PLCO10504 under regulatians 33 and other spplicsble egulations of SEB! LOOR Regulalions, 2015,
Registered Office: 131, Shahwadi, Narol-Sarkhej Highway, Nr. 0ld Octroi Naka, Narol, Ahmedabad 382405, Ll e i
Tel No.: +91-79-30417000, 30017000 | Fax No.: +91-79-30417000, 30017000 Place - Noida Pramod Kumar Gupta
Email id: info@aarveedenims.com | website: www.aarveedenims.com itk B bline Managing BRecHyr
Recommendations of the Commiflee of Independent Directors (“IDC") of Aarvee Denims and Exporis Limited ("Targel
Company” or “TC”) under Regulation 26(7) of Securities and Exchange Board of India (Substantial Acquisition of Shares r
and Takeovers) Regulations, 2011, as amended (“SEBI SAST Regulations”) in relation to the open offer to the public am—
shareholders of the Target Company (“Open Offer”) made by Jaimin Kailash Gupta (“Acquirer™) along with Tarachand ~ Y
Gangasahay Agrawal (“PAC 1”) and Qmin Industries Limited (*PAC 27) (logether referred as “PACS™). £ il
1. [Date [ Navember 12, 2024 _ =\
) [Name o e TRl oot Limied F"- (Formely known as UCAL Fuel Systems Limited)
Lompany (1C) —— : _ y - Regd Office: 11B/2 (S.P) 1st Cross Road, Ambattur Industrial Estate, Chennai - 600 058. Tel. No: 044-6654 4719
| The Upen Utfer 15 being made by the Acquire and the PALS 10°the Pubhc Shareholders (o ‘ E-mail: ufsl.ho@ucal.com, Website: www.ucal.com, CIN: L31900TN1985PLC012343
Defails  of the Offer| acquire up to 60,989,548 Equity Shares representing 26.00% of the Equity Share Capital ; e
3. |pertaining fo the Target|of the Target Company at a price of ¥ 41/~ (Rupees Forty One Only) per Equity Share,
Company (TC) aggregating to a total consideration of ¥ 25,00,81 468/~ payable in cash in accordance SI.“TEMEHT OF UNAUDIIED FIHAHCIAL RESUIJS FUR THE QUAHTER & HALF YEME EHDED SEFTEMBER 30, 2024
| with Regulation 9{1){a} of the SEBI [SAST) Regulations. -
Nameis) of the aEquimrI.ﬂ.l:l]lu':rl:rts;: Jaimin Kailash Gupla STANDALONE % in Lakhs)
| R . PAC 1: Tarachand Gangasahay Agrawal
F ith th jirer :
and PAL Wit 16 200U | poG 2 i industres Limiet QUARTER ENDED HALF YEAR ENDED| YEAR ENDED
Vivre Financial Services Private Limited 5.Ne Particulars 30.09.2024 30.06.2024 30.09.1023 30.09.2024 31.03.2024
i | h idha Shoppi nter, i -
B ot oy Gl S Shoppg et ekt S UNAUDITED | UNAUDITED | UNAUDITED | UNAUDITED | AUDITED
Name of the Manager to| , s - - .
5. the Offer ¢ Tel. No.: +91 79 4040 4242 | Email Id: investors@vivro nat 1 Tolal Income from operabions (Gross) 15,546.02 12.922.18 11,626.02 28 46820 49,128.50
Gontact Person: Shivam Patel | Website: www.vivro_net
SEBI Registration Mo.; INMOODO10122 2 et Profit / (Loss) for the period (before Tax, exceptional and / or extracedinary items) 735.64 118.91 215.92 B54.54 1,689.36
-j[:IH:r UE_H 2061 EEE,PTFDE_QME 3 | Met Profit ! (Loss) for the period before lax (afler exceplional and / or extracrdinary
Migibaes al thi Camiiitia ; Ef- ;f“:]': m;n L‘J;‘;Eﬂ;"? items) 735,64 118.91 215.92 854 54 {,699.36
: | 2. WIr. A itt I
G. ﬂh&;d&p&-!ﬂent Directors 3. Mr. Kandarp Trivedi (Member) 4 | Net Profit! {Loss) for the period after tax {after exceptional and / or extraordinary
4. Mrs. Aarti Thakkar (Member) fems) 54704 45.31 163.90 59234 115.96
, e Al 15 are Mon- | [ ' . ; . . , . .
2 IDC Member's rEIatmnshu:u‘- ﬁ DG rmE:”hH o a_ﬂ L EEIEE”WE ik ndepwdag! Dr_enturs f the Target Company 2 | Total comprefansive Income for the perod (Comgnsing Prafit / (loss) for the period
- | with the TC = MNone of the members of the IDC holds any Equity Share in the Target Company. None of (after tax) and other Comprebensive Income (after tax)) 547 04 4591 163.90 592 34 91,79
the members of the IDC has any contracts or any relationship with tha Target Company, i
I . | No member of the IDC has fraded in any of the Equity Shares/ other securities of the Target 6 | Paid-up Equity Share Capital {of Rs. 10/~ per share) 2.211.36 2.211.36 221136 2,.211.36 221136
rading in  the Equity ll::l}mpany during the:
: If:aa?é"g“fgc iiml'j['% L, 1,12 {Twelve) months preceding the date of the PA. 7| Kesarves {excluding Revaleation Kesernves as shown in the audited balance
By EMOETS | o Paring from the date of the PA fill the date of this recommendation shaet) 33,799.19 33,206,835
g (5] Membﬁr'_s relationship 1 Mane of tI'_le members of DG has any confract’ arrangement/ relationship with the Acquirer 8 Earnings per share (of Rs. 10/~ each) (for continuing and discontinued operations) -
with the acquirer and’ ar with the PACs, :
ST o e Equm| (not annualisad)
taLing. . £ kquRy) a) Basic (In Rs. 247 0.20 0,74 268 0.52
T sharesother seguritias | Not Applicable (as the Acquirer and the PAC-1 are individuals). Further, none of the IDC I::-::: Diluleé I HE:I | 247 0.20 0.74 2 68 0.52
of the acquirer by [DC ) Members have traded in the securities of PAC-2, : : ' ' : : '
Members |
: | The IDC is of the opinion that the Offer Price of T 41 (Rupees Forly One Only) per Equity 7 in Lokhs
E:Eﬁméﬁz:mgg“:g Eﬂetm; ' Share i3 fair and reasonable in terms of the SEBI {SAST) Regulations. CONSOLIDATED l :
W lihe offer Is fair  ang|However the Public Shareholders of the Target Company should independently evaluate QUARTER ENDED HALF YEAR ENDED| YEAR ENDED
e R the Cpen Offer and markel performance of the Target Company’s Equity Shares and make .
their own informed decisions with respect 1o the Open Offer. } 5.No Particulars 40.09.2024 30.06.2024 30.09.2023 30.09.2024 31.03.2024
mﬁgﬂ&gﬁf%ﬁ;rE IDC have perusad the rl:llt'l:l'fﬂﬁl;l offer documents for recommendation UMNAUDITED UNAUDITED UNAUDITED UNAUDITED AUDITED
1. Public Announcement dated September 05, 2024 (“PA") 1 Tolal income from operations (Gross) 2147904 18,929.17 17.616.25 40,408.21 73,008.25
2. Detalled Public Statemant published on Septamber 12, 2024 (*DPS™), ; : : T g
2 Met Profit | (Loss) for the pericd (before Tax, exceptional and / ar extraordinany items 26462 163.78 6:0.94 100.85 88517
3. Diaft Letter of Offer dated Seprember 20, 2024 (“DLoF") Emer e thepefoc % oy Tem) 104189 L Lt
4, Letter of Offer dated November 06, 2024 ("LoF”) 3 | Net Profit / (Loss) for the period before tax (after exceptional and / or exiraordinary
: f Based on tha review of the offer documents, the members of the IDC have considered the tems) 264.62 (163.78) (G0.54) 100.85 {B85.1T)
umimary of reasons for| following factors for making the recommendations: ;
Ve Vs resnmmardition 9 y . 4 | Net Profit / (Loss) for the period after tax (after exceptional and / or extraordinary
1. The Acquirer intends to support the management of the Target Company in their efiorts iems) 48.74 (251.34) (148.58) (202 5) (2.525.91)
towards the sustainad growth of the Targat Company, ' o ' ' e
2. The Acquirer shall be classified as promoter of the Targat Company and the PACs shall 5 | Total comprahensive Income for the panod (Compnising Profit / (joss) for the period
hgﬂg?rsséﬁﬂdfﬁ promoter group of the Target Gompany, in accordance with the SEBI (after tax) and other Comprehensive Income (afiar taox)) 55072 (244 56) (20.70) {(188.63) (1,777.26)
{ | Requiations
3. The Equity Shares of the Target Company are frequently traded on BSE and NSE in terms 6 | Paid-up Equity Share Capital {of Rs.10/- per share) 2,211,326 2,211.36 2.211.36 2.211.26 2,211.36
of Regulation 2{1}()) of the SEBI SAST Regulations. ,
4. The Offer Price Is in accordance with 8{1) and 8{2) of the SEB| SAST Regulations. 7 F-‘.rfetrl'u.res {excluding Revaluation Reserves as shawn in the audited balance A T17 63 34 60657
13. | Disclosure of Voting Pattern | The recommendations were unanimously approved by the members of IDC. el b e el
14 Details  of  Independent | Nt B | Earnings per share (of Rs.10/- gach) (for confinuing and discontinued operations) -
Advisars, if any. | {not annualisad)
5 Any other matter(s) to be Nons a) Basic {In Rs.) 0.22 (1.14) {0.67) (052) {11.42)
highlighted | b Diluted (In RBs.) 022 (1.14) {0.67) (0.82) {11.42)
"To the best of our knowledge and befief, after making the proper enguiry, the information ¢ontainad in or accompanying
this statement is, in all material respect, frue and correct and not misleading, whether by the omission of any information or NOTES
otherwise and includes all the information required to be disclosed by the Target Company under the SEBE SAST Regulations.” The above is an extract of the detailed format of Audited Quarterly / Yearly Financial Results fled with the stock exchanges under Regulation 33 of the SEBI {Listing and other Disclosura
For and on behalf of Requirements) Reguiations 2015, The full format of the Audited Quartedy [ Yearly Financial Results are avaiable on the Stock exchange websites. (www.bseindia.com and www.nseindia.com)
Commiltee of Independent Directors of and on Company's website (www.ucal.com).
Aarvee Denims and Exports Limited FOR UCAL LIMITED
Sd/-
Date: 12% November, 2024 Hiten Parikh Place : Chennai Ram Ramamurthy
Place: Ahmedabad Chairman- Committee of Independent Direclors Date :©12.11.2024 Whole - Time Director
AdBanz
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P U1 IVAN SMALL FINANCE BANK e ooy srwe® fafres GO W S RINTS LTD.
- - _ Regd. Office : A-138, 1 Floor, Vikas Marg, Shakarpur, Delhi-110092
( =y %WZ 8(1 3’ Sat 4ol watem WEFN'MLNSDDHWEWE';? CO12151 CIN rgo : 1L22219DL1992PLC048398, E-ma?l : can_S%OO@rediffmaiI.com
31ferargu dddr (3doy LR Jd - =181, 3, . W, ey, sl 123501 Website : www.coralnewsprintslimited.com
- . - - : . , daIEe ¢ www.arcotech.in, e contact@arcotech.in T 0128-4264160 Annexure XI
ARl b oGNS G G R A 30 R, 2024 T T T B fory 2w SR R TR B fawit 1 6w Abstract of Unaudited Financial Result (Standalone)
IV A o £ s ) o o S o (Wi T st viEaR v A i) for the Quarter & Year ended on 30.09.2024  (Rs. in lacs
@ T A = / AT G G B, R R /e @1 "W Fr'ﬂr?l T m HH N T Sr. | Particulars Quarter Year to date ( Quarter )
AT T # 3ifdsa R BT a1 I wiid 1 A F 60 Tl & @R URRFTAM B BT HeT 73T oFT | T / Ae—FR Tl / Ferdball % 20,08 2034 A0.00.2023 31,00, 2054 No. ended Figures ended
FefRa e T &1 giergmra™ x4 4 fAvd 81 g €, 31ud UdegRT Tl / dedbddl, Te—3vIad! / e, Ae—Feordhdl 3R . e aﬁ'lﬁa 30.09.2024 | 31.03.2024 | 30.09.2023
STRIERYT @l G fhar S & {6 seiewdereal 7 a8 ga4 7 =i wufr @1, afenyf &a gads FrmmEe 2002 @ 9 8 b i e i e 0.00 _— e i : . | Unaudited | Audited | Unaudited
& T UfS Sa SRR @B GRT 13 A SUGRT (1) S siaTid 9= e Wi & wAnTiad, Sed W @ wHe sifthd R W 0 kel s LRl T 2 1. | Total income from operations (net) 0.00 86.35 27.10
STV N N ' ' 2 BRTEL @ Fen v (e (R et 2. | Net Profit / (Loss) from ordinary
IR - . . L R ) — (B46.24) (B42.80) |  (16870.77) activities after tax (12.90)|  (61.71) (9.59)
FOTHA! / ], Ae—FoTdhdl / dadmddl AR FE—FRodhd! &1 e IaHyer uforyd uReuftal & Araemef Suder w9g & Hed # 3 f @ wd amiE T wm a e (R 3. | Net Profit / (Loss) for the period
SARIFITH B ORT 13 BN SU-URT (8) B UMM B AR T fpar e B MR 3 SFHTET WET 6 A6 {B46.24) {842.89) (16870.77) after tax (after Extraordinary items) | (12.90) (61.71) (9.59)
FOTdh! / GEThdhdl, TE—RUThd! / GeIdhdd iR Te—Fuhdl $I Uy ®Y § T SHARRY B YaggRT AHId ATae fdar Sier 44T 3 AT HAE. T IR I () (fafme 2 Gty 4. | Equity Share Capital . 505.27 505.27 505.27
2 5 <TORT BT ST T R SR AR BT BE T RN W TOR BT O, e 0 Freifha THmT IRE) @ v AR iR 59 IR, 1 SRV T, < 1) izl {ia280) | (14350.20) 5. | Reserves (excluding Revaluation
W fFAEfRIRIT TS @rdr & wHeT Sfhd TSt @R 3T gedt / AT 2] Wwﬁ’atﬁmﬁwﬁﬁ% P YYRENT 8N | & R B R TTRR ST (A R A e (R Reserve as shown in the Balance
° : g ATE) T S TR S (R A ) e [B46.24) {84.2.89) (14358,14) Sheet of previous year) (1,350.45)| (1,321.92) | (1,187.03)
SROTHAT | WE-SROTHAT | Saddaf 3g® |ufRy a1 Fitor waar o A gar Jifor Faem & & [EiEer e Tl 2100.00 2100.00 210000 6. | Earnings Per Share (before
P ST T Uar feraeor sferargor Y fafdr 3reeTe efdr 7. 5t Ve W (2 S — W) extraordinary items) (of Rs. 10/- each)
1. gdlt SgwIG S el HigFIE U Telld W ol | WceRe mariiy wuiky @ | Afer gaam @t fafdr : 21/06/2024 &, )0 (T (0.8} (0.50) {13.68) Bﬁalt((:ed : gggg; §]| ggg gglgg
FqR: 7, ISNURT WEN, IS, STME IS, | WA I8 AN qe afer et | dierarger o fafdr 0 11/11/2024 | 420,186/~ i ML T (0.81) 10.80) {1:3.68) 7 Earningé Per Share (after ' ' '
IANTE, TR U< — 202001 2. GEoT 37T SH §¥ | A1 50.16 a7 AR feiid 60 I3 TS & Sl WART 7aR : 114 P {2, . fewv S—— . i S—— —— e extraordinary items) (of Rs. 10/~ each)
IRT I g IR gl gell HIgWe S%  goll | IRMaR, URIET 3N dedlie ¢ GARICH \),<|¢,|A|J|<_;,’ SN YS9 § Rerg gy 19/Ioa:|/|2aoi24 1. mﬂ’- EI‘:F-I I:ﬁ."—'lql-ﬂmll'f;:ﬂﬂﬁ%—l: '\-"1::'7.-..| =04 £ 1 ) R P [ L 0 ) e | o 5 s s 2] B [ Basic (026) (122) (019)
. . 1N . Tk £ HIHITH Ry c .
HIETHE Tl A 7, Al W1 AT AeSre, | PR R & Hfowe - gef « o, ufdww : G PR | g e 5. IR R A G T A e SRS Wi R, sois & R A e Wi Diluted :__ ___(0.26) (1.22) {0.139)
3feNTE, STR UQT — 202001 UG Al FHM | ITE : SEY B wWiic, F30r : Ao H1 wife | |afy Sl & 98 aei et o ey ey A a4 s R whme @ Feee e e wn s @ e st st Note : The above is an extract of the detailed format of Quarterly/Annual Financial
G 371, PIHTTIR, RATeoTHI, \5|C'|‘\|‘|G, TR U 'Fﬁg'ﬂ:l—c{ ISP Tl Hﬁ%ﬂq’c{ RERISICICIR] I 3D 9 H FeR 1 9 ‘ﬁ_'Ffﬂj IR LR 3 1’-]11“] oA Wi TFEAaE 3 ,_I.q-\.:l_._.:;_ WWW.].HE“H“H.NIII A7 vewnw ngalndia, com T4 Results filed Wlth the Stock EXChangeS under Regmatlon 33 of the SEBI (LIStIng
— 202001, FEUT W@TAT TR 2269220290000016 B | WERIT | Bl (WS S e i R and Other Disclosure Requirements) Regulations, 2015. The full format of the
o ' ! i : ' } ; R S Quarterly/Annual Financial Results are available on the Stock Exchange websites
' ik B 2 www.bseindia.com and on Company's website at www.coralnewsprintslimited.com
e : 13-11-2024 TITS : ITT gaar gTferpa aifderey st fafide @ By Order of the Board
B - For Coral Newsprints Ltd.
TR YEATES (Sd./-)
LS| wiog ferfies w7 el gl Frws Place : Delhi (Pushpendra P.S.Chauhan)
b e S firfer 12.11.2024 Din: 01189370 Dated : 12.11.2024 Whole Time Director & CEO, (DIN No : 01871760)
IN: L27109DL1972PLC31997

nofl. wrEfe: e TE roe vl uRaRE, Saaam T e awmEn 1S, oE o100t

W AaE 011-23a10001 {5 TE=), -3 hesindli@yahoo.co.in
. s > = : SANGAL PAPERS LIMITED (CIN: L21015UP1980PLC005138)
30 My, 2024 B WA famel @ oy sFseiiE wifea [ okl &1 3@ REGD. OFFICE: VILL. BHAINSA, 22KM STONE, MAWANA-MEERUT ROAD, MAWANA, UP-250 401
(wfiy #aw de1 ® wisaw wrl wd #/) website: www.sangalpapers.com, E-mail: accounts@isangalpapers.com, Tel: 01233-274324
wifaa EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND WISEC GLOBAL LIMITED
" - . T T __HALF YEAR ENDED SEPTEMBER 30, 2024 % In Lak) L 8 ol il i ot o
H fydae 30,2020 | @71 30, zoas | Fhaaw a0, zoas | wrd an. zo24 ot Faric s ihartnc ool e [Crrari vaincing sy Ysuroncd Yol f sy Extract of Unsudited Financial Results for the Quarter and Hall ¥ear ended J0th September, 2024
z : . Mo, J0.09.2024)  30.09.2023 30.09.2024( 31032024 {5 in Lakh)

: B (aaaaifae) | (i) | (S (e feer) {Un-audited)| (Un-audited)| (Un-audited)| (Audited) | o —

1 |FErE e e 1447 14.81 T2 G367 1 |Total income from operations 5 13623 4,673.93 941212 19,133.03 :Ilu’ Particulars spanding L] spanding 12

P FA I T o e e - et gyt pe g : d Quarter | Quarter | months | Gmenthe | menihs
2, =i 3 = o Mg A/ CUEGY 5 96 (2 20 5.6 {578 2 |MetProfit! {Lossiforthe period (before tax. 236.73 67.61) 328.52 346,82 e anded andod ol snded

5 Ol ST AR W ) Exceplional andior Extraordinary ilems) i | L | 30002024 | 30.06,2024 | 30.09.2024 | 30.09.2023 | 31.03.2024
3 |oF st R omE A : 3 |MetProfit! {Loss) for the perod before tax [after 238,73 167.61) 32B.52 345.82 1| Tekal kneame fom Opddationg | .00 .00 0.4 LO0.| 2868

St AT T .1.;:, 3.26 (2.20) 3.26 15.75 Exceptional andior Extracrdinary ltams) 2 | Mt Prafil | [Loss] for the pariced {befars fax _ N )

e e e e T D T e ' 4 |MNetProfit! (Loss) for he period after tax (afler 156.06 (45.37) 222.70| 24707 S E 0 sl ol i) e ok oL 5]
O o P 1 B < i o e L = e L e . e
- o amn (2.20) 215 1060 Exceptional and/or Extraordinary dems) | JRSCENL LM R DErT et "

e b iaftar Exceplional itema) | A0 ki kT -1 -deRE
5 |amfr s ad & FBm oo s am 5 | Telal Comprehensive |ncome for the period i IN" Prafit | {Loss) for e peribd afber b (afsr |
- AT T BLE S F e ] = [Compresing Profit{Loss ) for the period (after tax) 15342 (50 54} Z20.05 24235 | Excaplicnal ileme} | 3T 0.1 -3.75 131 | -285.89

[t/ (eif) ek cod & fan (e & are) ol o ey 0.58 428 58 (261,16} 452.40 and Other Comprehensve Income (after tax)) .Tr.-:l'-":un'F-'Eh.'Hn.' wa Incoma far ta parkad | . o o

= o L |: . ..- -... .TI g ! .I L :

o | 0_|Eculy StareCaptel (Fatevabeci s foioach) | 0073]  aors|  veors| 1aoms) | [Comeabemmeibemidibont | | G0 | an| | s
6. |gFrt v e 1544 | 15.84 15.84 15.84 7 |Otherequity {Reserves excluding Revaluation 307830 — r- 'I' hﬂ _FT'I" . Lt 1||,‘.-" = |1--'I'I-.“| 1::':',','; = =-=-'| 1 .
1. | W EiEE | 2.811.88 Feserig) as shown in the Audiled Baknce Shes {Asat 31,03 2024 | r-:’:-" ¥ Bhiare Caplisd — | .l =1 a0 BE0 A5.0

: . . ' i : T | Raservss [eatluding Revaluation Reaesve) |
B | 2. L S, 1, ey 8 ':a.;?nzr:;gﬁqrj:?ﬁahi:l'aﬁé.-.-'ajue-.mﬁq'n::-.-. gach B | Eanings Per Share [of ¥ 104 sach): |
| .:' Hi () 148 [1.39] 1.36 6.70 inotannuaiksad) ; R 11 BasiciRs | i Q.00 G .01 [¥es) 0.6
R 1.46 (1.38) 1.36 6.70 {a) Basic {InRs,) 11.64 (347} 17.04 18.90 | 2 Ciluted R } 000 .00 a0 E
1 WEgAr a1 W 9 gEE 8 (b Diluted (in Fos) 11,84 1347} 17,04 18,90 Hote:
A The aboyveis am exliact af (he delsled fofimat of e Shaemen] of Unaudited Financial ResullsTor San quarisr and
e Fepa Rk ﬂn;rES:' — | " - i - ds) haatl yearr gndesd an 30ih September, 2024 fled with the Sicck Exchange under Regulation 33 ol tha SEB| |Lsting
- o = . 1. These rasults nave been prepared In accordance with the mpanies (indlan Accounting Standards Oblgations ond Deciosure Requiremants ] Requlagians, 2016 The delaled Financial Resulbs and This eatsac
R (¥ war) i mﬂ'? S0, N R _H' 2023 trd _31' e Rules, 2015 (Ind AS) prescribed undér Seclion 133 of the Companies Act, 2013, ware raviewed Dy the -"'9'-"”-7'?"'""""'-' Sk Spprove by fha Board of Devcicrs of the Company i tha maaling hald
(FHssiT) | (Eswin) | (EsEkE) (3 ) 2. The abowve is an extract of the detailed format of Un-audited Financial Results for the Quarter and Half Year ended 'Ii-'lll':':l'l'lﬂl':l-;i::r‘l-;ﬂ ':1:::‘T:,;.:.'g:.ﬁ.:":[,":.;I;LEIT_:T;”,rr'.-':","l__zg Tl:r:r:“hﬂ:'u:n::; ::"l::.':."fﬁ e
& HE 14.47 14.61 fild a6 7 September 30, 2024 Tiled with the Stock Exchange under Reguiation 33 of the SEBI (Listing Ooligations and Iy Previous yeasiperods igures Bave bean tegroupad | rearranged, whesdeysr coniudansd necessary, 16 canfinm &
oy B 504 (2.18) 395 15 80 Disclosure Reguirements) Regulations, 2015, The full format of the Un-audited Finandial Resuits for the Quarter and TR pear's classicalion ' '
= : - - Haif Year ended September 30, 2024 are avallable on the Stock Exchange website www.bseindia.com and on the g The Livsbed Reuiae, 85 requirsd undar Reguistion 33 of ine SEB1 (Listing Cldigations & Diesosuia Bequirmants)
T WIS A .56 ] 328.60 (251.17) 452 46 i P Faqulahiong, 2015 has besn crmphetad S T ralaled Repoet dods nal have gy impaclan Fsa stoee Resulls and
Company’s website Www.sangalpapers.com. For and unsi??éﬂﬂaﬁ?&?ﬁﬂgzglw“ of Moles' Tor the Querter and Hall Year endad on 3010 Seglamber, 2024 which resds 1o be explained
Fermaferal sd/ For Wisec Global Limited
1 T a0 PR coee oW fndt & fav 9 (Refen aftm o e amaed) R, s @ Rfo s & Himanshu Sangal Pyt
it B e b RO o o Rt R - e e e o 2 o B T e Place : Mawana {Managing Director) Flace: Dalhi Divector
5 SR AT T e Al wR Fef ohms mE i ST TR S T e . A S ST e Dated ; 12.11.2024 (DIN- DOD91324) Dt 1300 Novamilser, 2074 DAN: 10655215

sfa arr st o 0 oty 1z aEee 2op @l aneanfim B A Pdem sed grosepEfin o nd | wdEr R s dan
i e e T e e =l e B o e e
e & Feg oty 9wl oy 4

TIL S -

(et e FnodaTe)
s

OiIM: 00642510

Dol ST
Safes, facia dufirl & ufonifaravor ok gafaior ofik gRenfed wad= siff M, 2002 @
ded SR wIRRAT &1 TN FRd 8¢ o1 Wid Bisd d@ fofics (@@ § SiHaed!
BRI AT s & M | S S o) & S1fdd AfeRI & w9 H gReffed
(sacH) o 2002 & W 3 @& AT 93T GRT 13 (2) & TEd SURGARN / Ae—SURGATI!
BT A I AR BT B, NraH SURSIeN 9 H&RT T @ G Sfeatad IR @1

i e 17y F
‘gwe @ tpa g1 ferfdies
~anFir Ld 112—T, 9T, 929 dd, TAATSEI—5, Jed XS,
mLHL :.! fon ﬁ___ o, Fide Ao ge BATEIS, 121001 I : 0129-2436596, 2436527
MeISd : 7625079140 E-mail: faridabad@canfinhomes.com

L
e e 2 CIN: L85110KA198PLC008699

= e T
fe=ma 12112004

M '

e 60 Rt @ iar S W @ wid A e @, A iR/ a1 age @ ae O ooll gua1 [forr 8(1)] (3rae wwufa @ fav)
aadlrveo fy g arfiTes @, T, ool afe & wY H Afw & @ |ied gEH B | [Safds, IEEier) 7 d b g fafies & uifdgd AfeN & wu H, iy
OO CAROAT T2 CIN: L17110GJ1988PLCO10504 e e e W SN AT o ST (8 s ot 2002 AR

. : : . : - : SRS/ FE—SuNaEd N —— fetiep / (gc) frmTEel 2002 © T8d U AfTAl BT 8Y U HIT gaT

Registered Office: 191, Shahwadi, Narol-Sarkhej Highway, Nr. Old Cetroi Maka, Marol, Ahmedabad 382405, = R h Tm{\, jg 1:_5‘;)qu S (o0 ﬁ; s 2T |Reif 15.05.2024 @ ST 2 o Rored g8l <Ry N

Tel No.: +81-79-30417000, 30017000 | Fax No.: +%1-79-30417000, 30017000 i o8| | (as—suradh), sh sifier R (e, s gun 3d (Teew) @

Email id: infoi@aarveedenims.com | website: www aarveedenims.com 1 | 45159430000079 | 1) 50 Radal (@EMIED), 04.09.2024 faeticp: R ¥ affaTRIR 96/ I %, 23,86,739 / — (BUY AW @ AR g |1d

Recommendations of the Committee of Independent Direclors ("IDC") of Aarvee Denims and Exports Limited (“Target IR 2) Al e ©.46,25,130/ — 12;;;12({24 | Sarferd A1) iR S YA 6 AN TP AT 9 3 Fob I AfCH BN
Company” or “TC") under Regulation 26(7) of Securities and Exchange Board of India {Substantial Acquisition of Shares 4512943000100 (e-—maaw) (oot el o | e | [T ¥ 60 el @ SR e e 2| N

and Takeovers) Regulations, 2011, as amended (“SEBI SAST Regulations”) in relation to the open offer to the public TR BN TE WM A | ESE QW?@]\ B H I 3%%\' QIGERT BUIGN /X, TNER /37 3R TR

shareholders of the Target Company (“Open Offer”) made by Jaimin Kailash Gupta (“Acquirer”) along with Tarachand AT) T T a1 & Sl 2 b sreineenan 7 ufeegfa fod (wach) frawmaei 2002 @ o 8 @

Gangasahay Agrawal (“PAC 1) and Qmin Indusiries Limited (“PAC 2") (together referred as “PACs™). 03.00.2024 TP 1T ufS S SARAFTIH OB ERT 13(4) B TEA SHDT Yo AT BT YA HRA §Y

gl e afofd Hufed &1 deott {11 08 TaHR 2024 BT UTd BN foraT 2 |

1. | Date Novernber 12, 2024 GRIAT URT BT R{ER: wife Fav 3, 125 97 701, WERT HaR 1373 H GAMR, Fem . . PR
Name of the Target UwFeld, TTa Y$AYR, URIAT ST deditel iR e mifrarare # Rerd €1 fo=ta gRfra aRufrr s1 'Eﬁ ferg Suerer wwa @ waw A, aiftifrm @t o
2. | pamaany (11 " | Aarvae Denims and Exports Limited @i St et Tl S R & U 2| W g 20 Wi dver v, | |13 Y SU—HRT (8) @ wraHmHl & oy Surebdl @1 ear s fear wmar @ |
_jLompany {1 3 — afRgs: aFe Rig @1 oiE, S Rids iR e &1 wife, <for War Rig @1 |9y w9 9 deieR /R, TReR /30 Bl al G w0 9 SR $1 539 Fafed ®
The Open Offar is being made by the Acquirer and the PACS to the Publlc Shareholdars to ST | Gy H HaeR T8 B gq Aau Har S § iR Fufeddt & day § g W
Details of the Offer|acquire up to 60,993,548 Equity Shares representing 26.00% of the Equity Share Capital - = . PE— ; . 5 : e o gy Dafiies @ Tifer wify _ s
; i STafds, I8 SR SfeaRad SRSl / He—SURGBAT / TRER / dgqdhddl < T ot | NESEEIN EEIR T %. 23,86,739 /— (¥U¢ dgH
3. |pertaining to the Target|of the Target Company at a prce of T 41/~ (Rupees Forty One Only) per Equity Share, . N 2L S at Seaifere JEN & TR BT
Company (TC) aggregating to a total consideration of ¥ 25,00,81 468/ payahle in cash in accordance o %8 8 R U ¥ e Sfeeifad SuRbdiell ik WA WU W S A1 | (o SO T AY) T S TR ST Al |
iy g fopar Sar & 5 S wite wieew 9% fafics & e oiterd 7 wr aftfa fafort sraa vt @1 faazor

R S Al & 99 8 & A ufed S Sfafam @ Rt 13 (4) © dga ued wRpal
BT WINT PR Y W T GRE Fulral R Afdfad deo ) foar 2 Ry w0 4

Acquirers: Jaimin Kailash Gupta

e FeR F HefSd Fuiy & 91 R ofR 2 | gl ugell 6T R wel © 4752,
HY &5hel 800 I PIe, NT WRT . 236 3R 238, Yo 14, fhar H. 24 A<,

Namei{s] of the acquirer

4. and PAC with the acquirer IE:E, ; Lﬁﬁ?ﬁ?:ﬂgdﬁi_ingi?ﬂiﬂlélr'lﬂfa'l'"'al FWR SfearRad ewwuidﬁ/ﬂg—dul@di&i/4||€c<|'/e|'b|q.7q>c1i6.ﬂ R AT w0 A S| | sty B F Rerd, R S5Rer Qrade & T & ST oI &, S, Ao
e £, SN N S n T : 1 O o e & fp 9 S Wi/ GRi aReuRn & @R 9T T AR g 5 ae—q) Gaex 49, BTG, UM CGHET, qedler AR Rrem @ o §
Vivro Financial Services Private Limiled S AUttt /g uREuREt & | B ff ded S Wi Bige @ ffiee @ T |
Vivro House, 11, Shashi Colony, Opp. Suvidha Shopping Center, Paldi, Ahmedabad = Pob b 3N | it 2. 9% 23’ 1S TSP GroT: e T 4745
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1. Mr. Hiten Parikh [Chairman)

2. Mr. Ankit Mittal (Member)

&, Mr. Kandarp Trivedi (Member)

4, Mrs. Aartl Thakkar (Mamber)

+ Al [DC members are Mon-Executive and Independent Directors of the Target Company,

TSl P § BARd, USSR Wedel, ¥d FaR 10/1, 11/2 3R 12 /281, 3ife SR,
HRATAT 3R [T I, SOV faoi=’T UTh &b T, TeclTael, SHTAR—560071
T FRE 16 /12, Y da, Sog 3y, o IS IS, e 91, T8 feeii—110005.

Members of tha Commites
B |of Independant Directors
{[K]H]

A il
e ]

.

®a et 2 A 1.

IO Member's refafionship

1 = Mone of the mambers of the IDC holds any Equity Share in the Target Company, Nona of e - =
with the TC the members of the I0C has zny condracts or any refationship with the Targat Company. L'::;lﬂ'..'ﬂ’.ﬂ_@r Sy f3fesT, yoM dd, uRE RATT @ N, A% W9, A3 feeel—110019 E
Teid the Eauil Mo rmember of the IDC has traded inany of the Equity Shares’ other securias of the Target pa= BI-: 011-26435815, 2643023, 011-26487529, 7625079108, szl‘ﬂ: delhi@canfinhomes.com CIN : L85110KA1987PLC008699 %.

8 ﬁﬁar::-nsg.lf-:-mgr ﬁec?unhegmg; Ty ez e Aot J= b
the TC by IDC Members 1. 12 (Twelve) manths preceding the date of the PA, fachta sufsaat @t afasfasen 3tz gantea qen ufaefa fa gada sfufma 2002 (FERH Pae) St art 93(R) @ = ufsa faefa G&a (vada) F=aaed, 002 T

2, Pariod from the date of the PA till the date of this recommendation. (Feretaeh) @ B 3(9) @ selha =

q IDF I'l.ﬂemtler'_s retatiodeship N-::unfe of the memibers of I0C has any contrect’ arrangement’ relationshig with the Acquires STaf SENEER Y, B b B s & Wi SIE @ B §, TRERT Ve & oI ok Sad SRR @ R 13(12) B ATer ufdd P 3 @ orfie yaed
With the acquirer __| and/ or with 1 PACS TN BT YART R §Y, S AIFIIH BT GRT 13(2) B A 7T GarT Sy B off, e T8t A GElag doieRt /TRERT (S SN "Sad HOER” FE Y §) I,

Traging in ihe Equity ; e ¥ afof IR, fTrepT fRra—oT <l T T &, e ) uTie Y Ay W 60 7 & fiaR G ) AT @1 TS o |

10, |Shares/other  sacurities | Not Applicabie (as:the Acquirer and the PAG-1 are individuals). Further, nong of the IDG T GG ST SRR GRT AAART B T 3 wier & T ¥/ Boiart gRT GRIE U Ta1 &) TS ¥ | qqa S qof e & Hel A8 T G BRI Bl
of the acquirer by IDC) Members have traded in the securiies of FAC-2. <& R (Fraw 3(1) & UrarT & SRR | JIENEReN IR, 3aud, A oI, Sad AREH & SRR, Soa HoiaRT & AT STd udl & TRER IR ==AT Bl <1 T8 & |
Tembers _ Sy _ : e aféat gRT o7 B TRIe aTaei) B forg ufenfr & wu ¥, fFreferad sRaa e & ure derd vl T8 ¥ |
Rasammesdifiod o the Tm' “:":f H:_r:f the nmnln!1 that the Offer Prica of ¥ ﬂ.'1 (Rupeas Forty One Only) per Equity = PR/ TR BT Eik okl e oiRa @1 avi o e

Share is fair and reasonable in terms of the SEBI {SAST) Regulations. - .

s+ [Open offer, as to. whether : . ki Td gar IR ferfar

1. L S e Howevar, the Public Shareholders of the Target Company should independently evaluaie
the offer. is fair and __ " i i _ £ ] e =1faa et
raasonable [hE:_'E'pen "._}ﬁer and market F!-ErfE!rT'-'!d;!-l:ﬂ of the Target Company's Equity Shares and make i i S _

thiir own informed decisions with respect 1o the Open Offer, 1. 1. =N 5o RiE g3 W 999 R (SuRedl) I T\ RiRE, AR TR AT B, 20,21,355- @IS SR 4, WIRT A&} 773 A, 7 [ 29.10.2024
The members of the IDE have perused the following offer documents for recommendation AR, MREYR, YA—273202 A WAL 1 BR Ree Wrle (@A), @Ew dwam  (Rid-2, iRe Seag, <<, A9 98

an the Open Offer; for—916901 WY /31 56 T URT S 3= UaT: Wife R 4, TWERT Fa¥ | TP Wﬂé}“ kil TR—201306 _

1. Public &pnowncement datad SEI:ITEH:DI‘.‘T 05 2024 ("PA™M 773 ﬁ:f, %ﬁwﬁ‘a—z, W@W, [+ aé , ITdH g@':m_\’—201306 S T e leﬁr aﬁ ?ﬁgal?ﬁ ﬁr‘:‘[ YbhIR %Z— [ AT

2. Detailed Public Statemant published on September 12, 2024 (*DPS"), 2. i g Riw ol wour Rie (We—surcedl) a9 TR, WAR| g7.q1.0024 5 | @S T WS 22 BIS, SR WP 10 BIe,

3. Draft Letter of Offer dated September 20, 2024 (“DLoF") TR R AR, TREYR, Jh—273202 =T YdT: Wi TR 4, T FaR 773 SR gf¥ae: {41 omel &1 wife

4, Latter of Offer dated November 06, 2024 ("LoF™) B9, #1  RAS—2, 199_g STetTalyR, JT1eY, TMaH g R—201306

Based on the review of tha offer documents, the members of the IDC have considered the 2. |1. 50t STg 9T IUATSl YA G ATl (SHRDAI) Tole FaR Th—2, U 0T, | &, 19,90,475/- | Foic -eX Uh—2, Ueell Hivlel, TH3MgSll deh| 29.10.2024

12 summary Iﬂ1 meDHB for | fallowing factors for making the recommendations: THATESN 3 WIgs, Wife 7% T—1 /54, SITTH T9NE TaRIST 2, MR, | (pyy s=ir org | 1ES, TWife HaR U—1 /54, SATH fIererg

the recommendation 1, The Acquirer Intends to support the management of the Target Company in their efforts ST FR 201005 F YAL: -1 /41, S0, SCVF fIore TAICT-2, | T &N AR W | qeRycy 2, MIORITETE, A1 201005
towards the sustained growth of the Target Company. 1YY, HIFREIETS, TSRITIIE—201005 TN ) | wofy @) dteed) fre T ;
; i ' Rewis e feetiep | ) €Y AP ST 4
2, The Acquirer shall be classified as promater of the Target Compary and the PACS shal 2. Al e AT Ul ST ST AT (We—SHRSAl) Fele TR TH-2, o0 | B RS, <R wife Hav T1 /75, O i
be classified as promoter growp of the Target Company, in accordance with the SEBI T Tel, THITEST 9% W13, ife Fa) T—1 /54, ST TaeRRMTa TRICRTT 2, o R U1 /53, UT¥EH: Wife e U1 /55
(SAST) Regulations. mforaTeTs,  gd1201005 A WAL di-1/41, SIUH, SWerwd  flermg SR ' '
3. The Equity Shares of the Target Gompany are frequently traded on B5E and NSE in terms VARICRAT—2, 1TYRT, \TIRdTdTg, MTArdra—201005 L
ol Regulation 2{1)(j} of tha SEBI SAST Regulations. 3. A TE BAR TF ﬂ"fjﬁf RiE (TReR) d1-87, Sfi—2, SISTART SFATCHE STeTTP
4. The Offer Price is in accordance with &(1) and 8{2) of the SEBI SAST Regulations. ferereme gaRacer 2, mirarere, 391201005 .
13. | Disclosure of Veling Pattern | The recommendalions were unanimously approved by the members of IDC *IulRafdfe fafer @ yarar &1 fafdr g, geaa Jfaeris a1 W, AR &1 & 917 < |
Details  of  Independent UAGERT 3T SURIGKT 13T BT YA I W WAT R W 1ol Afed 59 Gl & B dl [ F 60 & & WidR &1 @l 71 $1 A1l 8, R+ fawhet 387 wR sreligwen

14. Advisors, if any None RGBT T & FefI SURT TN Hafeld dxe o forg BRIae U v &g a1 81T | 39 SIRIRTT dofaRT / TReX! o &7+, Tnd SMRaat & ge™ & oy Sucter 97 &
Any Sihar mattEr(s) to b Heier #, AT @) R 13(8) & TG Bl SR SATerEe fomam ST 2 |

19 ighfighted Hone R 12.11.2024, T : faceh gl /—, Uitipa e, &9 e siw fafies

“To the best of our kKnowledge and bebef, alter making the proper enquiry, the information contaimed in or accompanying
this statement is, in all material respect, true and correct and nat misleading, whether by the omission of any Information or
otherwise and inchedes all tha information raquired to be disclosed by the Tamet Company under the SEBI SAST Ragulations.”

For gnd on behall of
Commiltee of Independent Directors of
Aarvea Denims and Exports Limited

Sd/-
Dale; 127 November, 2024 Hiten Parikh
Place; &hmedabad Chairman- Commitiee of Independent Directors
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Smt. Rewa Naraim, 8 mambar of tha
Rustorjoe Pasamousd A & B Co-operative
Howsing Sociely Limited, having adirgss 3
LTS i, GYE26 and G644, Villaye Barra,
Wain dvenoe Road, Verh Riad, ihar (West),
Mumbai — 400 052 and holding S0%
undivided share (n Fat Mos 2201 2nd 2202
in tisn Wing &, Lewal 21 of the butting of fio
sociely. died on Znd May, 2621 withoul
ek niy &Ny namirabion,
The saciety hereby invies claims ar
objrctions from ihe hair or hers or ather
clamant's / nyecton’s to tha transtsr of the
il Hhares and interegl of (he decessed
memier it e captal property of e
sociely wiihin a pedod of 14 (Fourieen)
days fram e publicetion of ths nodica, weh
copies o such documents and ather proods
o support of Ris et claims’ objuctons
fr tranglor of Sfareg and irlerest of the
deceased membear in e capRal’ proparty of
the society. If ro claima’ abjections: are
receivad within the penod prescribed above,
ihe suciely shall ba e bo deal with e
sharess and interestal the deceased mambar
i B capital praperty of fhe soclely r duweh
areer as & provided undsr e Die-taws of
ihe society, The clams' objections, § any,
raceived by the Society for branster of Shares
and irtewnsl of tho deceasad mambar in the
capilal’ property of the shcmby shall o deat
Wity i the mranees prondsd under the bype-
Ewws ol the sackty. A copy of the registarsd
bye-laws of the saciety Is avalabla for
inspection by the claiments) objactare. inthe
affice of the sociehy with the secrelary ofin
Sociely bedwesn 11 AL M 10 1 BM. vom thi
date aif putdication af the natice 1 fhe das of
spiry ol s pencd,
Mace - Mumbai
Datn - 5310 Novomber 2024 el)-
Rustamjee Paramoupd & & B
Co-op. Heg. Soc. Lid.

Hom, Secrelary
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CIN: 1711064196881 0010504

AARVEE DENIMS AND EXPORTS LIMITED

‘Registarod Offlen: 191, Shatwad), Hu?uh&aﬂmljﬂmmy, har. Déd DGetral Naka, Narol, Ahmedabad 182465
Tol Mo —|-EHHIH-1?M EWT?W | Fa Mo +.i'1—‘ﬂ-3&-l'r?ﬂﬂ-&. EDIIT?WH
Email id: Ih'!ﬁ@.rumaduﬂnmm | mll.mnmdm#num
Recommendations of fhe Commities of Independant Directors 1*lﬂt | of Rarves Denims and Exports Liméied {*Targel
Comgpany” or “TC") under Fegulation 26{7) of Secarities and Exchange Board of India {Substantial Acquisition of Shares
and Takeovers) Regulations, 2011, sz amended (*SEB] SAST Regulations”) in relation 1o the apen atler ta the puldic
gharehelders of the Target Company (“Open Otfer”) made by Jabmin Ksikagh Goepta (“Requirer) along with Tarachamd

Gangazabay Agrawsl {“PAC 17} and Omibn industries Limited (“PAC 27) (togather reterred a5 “PACS").

Company (T8}

I- " nJ_{‘ v - it
Wame ™  On Targel|
2 Gomgany (TC) I.fl.m'ea [tanims @nd Eaparks Limided
| Thés Open Ofter i5 being mada by the Acqurir and the PACs o the Public Eharaholders to
Outats of the  Ofer) scquire up to 60,99 544 Equity Shares ropreseating 26.00% af B Equity Share Capital

3. |pertaining 1o the Target|ol fhe Targsl Company & @ price of T 21/ (Rupees Forly One Only) per Emully Share,
a-uurvualluu to @ totil congldertion of '-'.‘ 2" D81, -lEtL' NuhIP In gagh in accordance

| Rotuirers! '!P'I'II'I K.:]JJJEFI Gupta
| PAG 1: Tarachano Gengasahiy Agrawa
| PAC 2: Gimin Indusiries Lirniled

Hame(d) of the acquimr)
and PAE wilh e scquedr

[ Vivro Financlal Services Private Limited

Name af ihe Managér fal JE00T . bujaral India

the Offar

| SERI Registeation Mo, SMOO00I0122
][!IH: UE..-1?UG..1§%F'T{:DP';|1 a2

|1 v Tiken Earikn rﬁnmrmum

2. Wae Andgt Mittal (Membier)

(3, M Kandarp Trivedi (Mambié)

-:-i Mrs: Aartl Thakkar (Member)

Kemmiers of the Commitien |
B |of Indopandent Diractors |
e

I\iyre: Hawse, 11, Shashi Colory, Opp. Suvidha Shopping Centor. Pals. Ahmedsbad -

| Ted, Mo, +97 78 2040 3242 | Emall Id: méastors@yvivm, ns
| Condacl Parson: Shivam Patul | Wabsile: www.vivm aul

100 Member's rula‘lim'ml'np'
wilh the T4

Trading in e  Equiy|
0. | shares/other Securiies H‘Hlmmllyﬂurlrnqlng
The TC by 10 Membess

AT I0C mumibers an Nan-Exacelve ard Indepundent Directars-of e Tasgul Company,
= Neae of the membss af the 100 halds any Emaity Share o e Tegat Company. None ol
L 1h-e AT f f e IC IDI: h.'H Ay COMracts o any mlatu:lnshql witt the Far“ﬂet ﬂntnpanj

[hoi Membsur of 1 B Bas raded In any of B Equity Shares) other securlizs of e Targel

| 112 (Twelve; months:preceding the-date of the PR,
|2, Peslod fram thie dlate af the PA I e date of s seeommendation

willh fhe acquirer and! or with e PACS,

DG Marmbar's rnlun:msrl;]_‘lhlnne of the membiers of IDC has any cantrscl amangament’ relationskep with ihe Aoguies

Teading in the  Equsy
sharea/other BRCUNGES |
af iha acquirsr by DG
Whmihecs

Membars have traded in tha securitins af PAC-2.

Nt Applicanle {as the Aeguirer @ fie PAC-1 are mdlvidualsh. Fortker nong of

the M0

Recammerdation an (ha|
Open ofer, as tn whst‘mrl
e affor & fair and)
fEasonabla

| The 104 15 nf thie opinion ik e Orfer Price of 3 41 (Rupees Forty One= Only) per Eguity
| 5harz 15 fair and reasonakia in ferma of the SEBE (SAET) Hegulations

Huweivet, tht Public Sharehoiders of Ihe Targed Comipany should indepsn danlly. eraiuato
1t Qan Qafer and rnarket peslonmance of (e Target Company's Equity Shares and make
| Ereir o irtormed decisions wiin respest (o he Open Gffee

| on the Ojpen Qlfor:

v fecommendation

[SAST) Hegulstions,

.Thn mermiers of e IRE heve pernsed the following affer documiénts for recammuarsdiabion

| 1. Pukde Annaounzemant dated Septembar 5, 2024 (“PA7)
| 2. Dataded Piublic Statoment pubSshad o Seplamber 12, 2024 ["DP87)
{ 3. Oraft Letter of Offer dated Seprember 20, 2024 ~0LoF")
| A, Lutyar ol Offer dated Movernbor 06, 2024 (“LaF™)
iB-:-sau an fhe revsw of e atfer documents, the membss of the I0C have considarsd e
g |Summary al reaons far 'f'lllu-w.nu {actory for madong the rcommendatins
1 The Atquirer inlénds 1o Suppert the mamagement of the Target Cemgary in Bmir efors
Iarands S sustained growih of Ihe Taget Company,
12 The Acquirer shall he classified &= promates of the Target Company and the PACs slsd
l B chssiflnd a3 provalor group af the Target Comaany, in 2ccordanco with he S£BI

| 5. The Equity Shiares of ®e Target Company ars freguertty frated on B5E and NSE o ferms
| of Regulation 241)(j} of the SEBI SAST Saguéstions,
14, The Dftar Brige & in accondance with B01) and B(2) of the SERI 5AST Regulations

13, | Dischosure of \tabryg Pattem iTha Tecommendatns wern unanimasty aporaved by (e mambes of (D0,

Oetats ol Jnmrndumlm
| Aiisors, if any

Any ather mattar(s} o be |
1% nighightind Nﬂns

Date: 127 Mawernbaer, 2024
Place: Ahmadahad

“Too Ihe beest of ouwr knewiedpe and balkd, sfter making the proper engiary, the mlormalion cortained In ar eccomganyng
thes skalement &=, in &l malerial repect, true and correct and nob misieading, whether by the omission of any informabian o
vinerwise and includes 2l the informgtion requred fo be disclosed by the Targes Company umder the SEBI SAST Regulatians:®

Committes of Independent Directors of

Chalrman- Committes of Independant Dirsctars

Far and an behall of

farves Denims and Exports Limited
S
Hiten Pasikh
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Statement of Unaudited Consolidated Financial Results
for the Quarter ended 20" September, 2024 aicha
Hadl Year Quarter
Particulars ended endad ended
3092024 3022024 30002023
(Unzadited) | (Unavdifed) | (Unaudited)
Tatal Incoma from Dpertions {nef) O%,319.6%) 7.00,087 48 00,244, 74
Tt Prodit for the period 452819 9.760.21 5,956,165
{before tan. Exceplional and ! or Extragrdinary fems)
hast Profit for the period before tax 4,528,198 9.760.21 5,956,165
(atter Excegtional and ¢ or Extraprdinary fiems)
fezt Profit for the period aher tax 3,105.06 708880 696,99
(atter Exceptional and ¢ of Extrantdinary fiems) |
Total Compeahensive Income for the perod foemprising prodit for 3,087.75 705426 4 5970
the parind {after fax} and other comgrehensive incare (afber b))
Paid up Equily share capital (Face vake of T 2 gach) 13721 1.471.21 1.382.01
Resedves [mxchuding Revaluation Reserve s shown in the Mot app@cible | Not applicabds | Mot applicabls
balance shesf of previous waas)
Earnings per shara {of T 2 sach)
Basic: ¥ 4.50 TQEY e300l
[utad: T 4.50 1027 £.80
Hotes
1t brtermation on $tandakone Financal Resulls | ¥ in lakhs
Duarter Haif Year Quarter
Pasticulars endid entad encod
3092024 30.2.2024 30,9.2023
(Unaudited) | (Unaudited) | (Unaudited)
Total Incarma from Operations net) A3346.66] 190445 56 90,303,652
Profit/ {Loss) tefare tax 4,673,865 10,158.15 6,015.08
Profit/ (Loss) after fax 318141 7.411.15 4, 755,02
2 Tha dbove i 2n extrzct of the datziled format-of the Finaneial Results for the Quarter 2nd Had year ended
A0% Seplermbar 2024 fleg with the Stock Exchanges under Reguiation 33 of the SEBI (Usting Obgations and
Disclosure Regulresnents) Regulelions, 2015, The 168 fermat of the financial resuits for the Cuartar asd Hall year
imdid 307 Sepliembar 2024 are availably on the slock axchange websfles (www bseinda com, wee nseindiacom) it
and an The Company's webita [www.savita com).
3 Tha above wizudited consollcated firancial resuts have been raviewed by thie Audit Carmmittse and apa roved by the
Baard of Diractors at ks meating held on Tuesday, 127 Navember, 2024,
A4} Savita Greentes Limitad (SGL), a wholly cwned subsidlary of the Comgany 13 yet to commence its: business

oparions,

Méurribai
12“ Hovember, 2024

5 During the quartor andsd 307 Seplember, 2024, the Comgany purchased iz awn:5 40,000 oquity shases
{tace walus of T 2 each) by uli@sing its Genoral Reserve amounting 1o T 3,634 20 [akhs, Consequant to the buy back

of shiares, tha Pald-ugp Egulty share capllal of the Company stands reduced by 719,80 Lakhs 107 1,371.21 Lakhs,
BY Pravious quarlers / years figures feave been regrouged |/ rearranged wherivir necessany la canfonm 1o Mose ol

curren quartber year clazsification

For Szvita Oil Technologies Limitad
G. M. Menra

Chalrman and Managing Direcior
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